CBI Vs, Sanjay Kumar Saxena & Ors.
AC Mo, 1(E)2015CBIEQ-1'ND
CC No. 36619 (09 2018)

The presen! matter has been laken up via CISCO Webex
plattorm * video conferencing hosted by Sh. Narender Kumar, Reader of
this Court in terms of orders of Hon'ble High Courl bearing No. R-
23 RG DHC OX0 ord. 16052020, 16 DHC 2020 did.  11.06.2020,
<2 DHC 2020 drd. 29.06 2020, 24 DHC 2020 did. 13.07.2020, 26 DHC 2020
dtd. J0.07. 2020 and 122 RG DHC 2020 daled 15.08.2020 In the presence
fon screen) of Sh, V. K. Pathak, Ld. PP for CBI and Sh. Anand B.L.
Srivastava, Ld. Counsel for accused porsons (A-1, A-5, A-6 & A-7),

19.08.2020

Prosamt Sh V K Pathak Ld PP tor CBI

Sh. Anand B L Srivastava, Ld. Counsel lor accused persons (A-
1L.AS AGRA-T)

Accused Banwari Lal Meena (A-6) and Dal Chand (A7) are
present on bail

The matter was proceading al the siage of further proceedings /
awahing further ardars / drechions

Vide prder dated 16 03 2020, the HID of Ihis case was directed 1o
veriy Ihe facium of death ol accused Snhyam Manohar Saxena [A-3),
howeaver, it s informed by the Reader al this Court thal 1l date, no such repon
f@s bean filed by the HID qua the said accused  In Mese crcumsiances, the
HIO s agan direcied to verty the said lactum of death of A-3 and 1o fila his
report positively in 1he Court on the NDOH
Ld Defence Counsel for ihe accused persans submits 1hal due 1o
lockdown due 1o Corona Pangemic, he is nol aware about the next date of
heanng bafore tha Hon'ble High Court La Defence Counsal i1s directed 1o
wfcrm abaut the nes date o heanng before the Hon'ble High Court on he
NOOH 1o this Coun
Ld. Detence Counsel claims thal other accused persons Sanjay
Kumar Saxena (A-1) and Abhay Kumar Saxena (A-5) have also joined lhe

videoa conferancing today.  However, heir attendance canno! be marked as
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J their video ks not being recelved or transmittad nor they aro wvisible.

.‘ Put up tor lunher proceodings | awaiting funher orders /
direclions on 17.09.2020

HIO be summoned for the nexi date of haaring.

The e-mall copy ! signed scannod copy ol this order be sont 1o
the Computer Branch, RADC by the Reader lor uploading on the official
websile.

This signed order sheet be ratained on the record to be put on the
judicial file as and whon thae normal coun warking stand resumed

The present order has been diclated 1© Sh. Amil Makhija, Sr. PA
aftached wih the undersigned.

(Samoev Agnarwal)

Specidl Judge (PC Act)CBI)-02
Rouse Avonue District Coun
Mow Delhi'19 08.2020
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